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Claw K Officers In HechanlM1 Degart-
inent

3784. SHRI SURAJ BHAN: WiU the
Minister of RAILWAYS be pleased to
state:

(a) whether It is a fact that class I
officegs In mechanical department, who
are recruited on Indian Railway basis,
are promoted as senior scale officers on
iiie basis of their zonal seniority in
Junior officers grade;

(b) If so, whether it is also a fact
that while promoting them to the
Junior Administrative grade, their
length of service in senior scale grade
ia not the criteria, instead they are
promoted to J. A- Grade on the basis
of their seniority in class I ie., the
<3ate of their initial  appointment as
Junior scale officer, made on the In-
dian Railway basis;

(c) if so, what is the reason for ad-
opting this proc”ure, and

(d) the reason of  their length of
«rvice as senior scale officers is not
counted for proiriofting them as Junior
~dniinistrative ofBcer?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS fSHRI MAI»
LJKARJUN): (a) Junior Scale (Class-
I) officers of the Mechnical Engineer-
ing Department are generally promoted
to the senior scale on the Railways on
which they are posted. It is not con-
venient at these earlier sta” of their
service to make inter-K*way dianges
of ofBcers on all-Railway  seniority
tasifi,

(b) Appointment to the Junior Ad-

ministrative Grade of the Mechanical
Engineering Department are matie by
selecrtion on  merit and all-Railway
seniority from amongst officers in the
Senior Scale, taking Tnto account their
length of service in senior scale. Their
Mnlorlty however, counts from the date
of their Initial appointment to Junior
Scale ClasB-r.

(c) and (d). Overall, seniority
Class-1 Officers is  dependent on the
date ol initial appointment. This is>
therefore, a prime criterion In asses-
sing each officer’s turn for promotion*.
Service in Senior Scale ia also taken
into account to ensure that he has Put
in the requisite  minimum service in
this grade before promotion to dJunior
Administrative grade.

Cotifintution.of Direct RecniUB and
Promotees n

3765. SHRI SURAJ BHAN; Will
the Minister of RAILWAYS be pleased
to state;

(a) whether the Railway Board’
letter No, E(NG) I-70-CNY-31 dated
2nd December, 1970 read with its letter
of Even No. dated 1st January, 1971
implies that save with the concessions
given in Board's letters referred the
confirmation of employees In the RaiU
ways is to be done according to the
quota of reocuitment fixed for direct
recruits and promotees respectively;

{b) if not, what are the rules of con-
firmations of direat recruits and pro-
motees who are recruited to a category
in a stipulated quota; and

(c) whether the rule of not follow
ing the quota of  recruitment at the
time of confirmations is not contrary
to the rxxles o: confirmation meant for
all Civil service employees of Govern-
ment?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARUA-
MENTARY AFFAIRS (SHRI MAL-
LJKARJUN): (a) to (c). Railway em-
ployees are governed by rules framed
by Railway Ministry and not by the
rules applicable to Qvil Service em-
ployees. Railway employees are con-
firmed according to seniority subject to
the availability of permanent vacan-
ciea. Board’s orders of 2-13-1070 rwad
with those of 1-1-1971 had been Issued
to cater to a particular situation then
existing, when a number of promotees
were awaiting confirmation even though
permanent posts were available.





